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Written Answers 13956
Import of Urea

4692. Shri Warlor:
Sbri Vasudevan Nair:

Will the Minister of Supply, Tech-
nical Development ang Materials
Planning be pleased to state:

(a) whether it is a fact that the
price paid to import Urea is Rs. 740
and price paid to import Ammonium
sulphate is about Rs, 400 while their
prices in U. S, A. are only about Rs.
425 and Rs. 160 respectively; and

(b) if so, the attempts made by Gov-
ernment to get the prices reduced?

The Minister of Supply, Technical
Development and Materials Plamning
(Shrt K. Raguramaiah): (a) No,Sir.
Urea is purchased from U, S, A. in
bagged condition while Ammonium
Sulphate is purchased in bulk form.
Prices (F. O. B.) paid against recent
contracts for urea from USA in bagged
condition ranged between Rs. 387 and
Rs. 437 per metric ton and that of
Ammonium Sulphate in bulk condi-
tion between Rs. 149 and Rs, 185 per
metric ton. The prices were inclusive
of charges connected with the carriage
of goods to US port and loading on
ship by Suppliers. The C & F prices
of Urea (bagged) from USA ranged
between Rs. 468 and Rs. 518 and of
Ammonium Sulphate (bulk) between
Rs, 220 and Rs. 256 per metric ton.

(b) In respect of purchases made
under USAID Loans, negotiations for
reduction of prices are not permissible
after the opening of tenders. In
regard to purchases made against
credits from other Governments and
from tree foreign, exchange, the gene-
ral practice is not to resort to nego-
tiationg unless prices are considered
unreasonably high, In view of this,
negotiations were not held to reduce
the prices.





